Corrigendum to Minutes of Meeting No. 1/20 dated 03.04.2019

Case No.:56/11/80-ALC2/2018, License No: 3110067181 dated 27.09.2018 to be read as under:

78

Case No.:56/11/80-AL.C2/2018 | Party Name: FREUDENBERG Meet No/Date:1/80- Approved
FILTRATION ALC2/2019
TECHNOLOGIES INDIA 03.04.2019
PVT.LTD.
HQ File RLA File Lic.No/Date:3110067181 = Date03.04.2019
:01/80/050/00247/AM19/ :31/83/040/00097/AM19/ 27.09.2018

Decision: The Committee considered the case as per agenda and decided to ratify the norms as per
recommendation of representative of MSME:
i. Import item may be allowed @ 1.02 sq. meter/sq. meter in export product.
ii. Word “relevant grade/ specification” may be prefixed with the description of import item.

RA concerned may take further necessary action as per the decision of NC.
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